I
| TEM NO 111 COURT NO. 2 SECTION | I B

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 896 OF 2011
ROHTASH KUMAR Appel lant (s)
VERSUS
STATE OF HARYANA Respondent (s)
Date: 22/05/2013 This Appeal was called on for hearing today.
CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
( VACATI ON BENCH)

For Appellant(s) M. Fazal ahned, Adv.
Dr. Sushil Bal wada, Adv. (Not present)

For Respondent (s) M. Ramesh Kunar, Addv.
M. Mani sh K. Bi shnoi, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 24th My, 2013.

(O P. Sharma) (MS. Negi)
Court Master Court Master



